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BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH AT NEW DELHI

ORIGINAL APPLICATION NO. 74 OF 2023
INTHE MATTER OF:-

SUNIL KUMAR ..... APPLICANT
VERSUS

STATE OF UTTAR PRADESH & ORS. .... RESPONDENT(S)

REPLY ON BEHALF OF BAJAJ HINDUSTHAN SUGAR LIMITED

(PROJECT PROPONENT) TO THE REPORT DATED 23.04.2024

FILED BY UPPCB.

MOST RESPECTFULLY SHOWETH:

1. The UPPCB has filed its Report dated 23.04.2024 before this Hon’ble
Tribunal. Vide the said Report dated 23.04.2024, the UPPCB has made
the following Seven recommendations with regard to the units of Bajg
Hindusthan Sugar Limited:

l. Sugar and Distillery Unit should ensure scientific handling and
disposal of fly ash, boiler bottom ash and press mud generated in
the unit

2. Itissubmitted that at Sugar Unit the Air Pollution Control System wet
scrubbers are installed with boiler for separation of particulate matter
from the flue gases, the separated particul ate matter is boiler ash. Thisis
transported in covered trolleys in wet condition by the cane growers,
farmer after submitting signed requisitions for their requirement to use
the samein agricultural land as organic manure, since the Unitsare using

biomass fuel (cane bagasse), which ash is having plant nutrients and



organic constituents, benefiting the crop productivity, and improving the
soil properties viz texture, porosity, water holding capacity etc. The
analysis report has aready been placed on record (at Pg 134) showing
the nutrient value of the boiler ash. The Central Pollution Control Board
New Delhi has prescribed Charter for Sugar Mill. In CPCB charter Sr.
No. 23 and Section 18 regarding bare minimum technologies ash

disposal method has been prescribed as “Supply to cement plant/ filling
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of low-lying area/ bio-manuring”.

The details of the Bagasse ash Generation & Disposal of the Unitsin last

two season are as below:

SLMNo. | Particulars | zo22-23 | 2023-2024 |
Generation | Disposed (MT) Generation | Disposed (MT)
(MT) By Land (MT) By Lang
Farmers filling rarmers | filling
1 Bagasse 4543 120 wmon | 3580 3Bon 1203
Ash

(i) Didgtillery incineration Boiler ash is generated after using biomass
fuels Bagasse & Molasses spent wash. This ash is agood source of
Potassium. The Ministry of Agriculture and Farmers Welfare, Govt
of India has notified the Fertilizer made from Distillery Boiler ash
cadled PDM (Potash Derived from Molasses) vide Fertiliser
(Inorganic, Organic or Mixed) (Control) Third Amendment Order,
2021, S.0O. 2126(E) dated 31.05.2021. Analysis Report of Bottom
and Fly Ash aready placed on record as (at Page 178) also shows
the nutrient values of the ash. All the generated bottom and fly ash
Isbeing sold for the manufacturing of PDM. The Ash Generated and

sold in last Two year is as under:
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Sl.Ma. | Particulars | 2022-23 1023-2024
Generation (MT) | 5ale {MT)} | Generation [MT) | Sale (MT)
Bottom Ash | 9775.80 G775 80 H350.23 $350.23
Flv Ash &47010 347010 5604.73 5604.73
Taotal 18245.82 1824582 11954. 06 11054.96

(i1)

Pressmud or filter cake, is generated as a by-product of sugarcane
Industries and characterized as a soft, spongy, amorphous, and dark
brown to brownish material. It is generated during the purification/
filtration of canejuice. Pressmud supplies agood amount of organic
matter and plant nutrients and acts as a soil amendment and
favourable for soil micro-organisms. The analysis Report of
Pressmud is aready placed on record (at Page 212). The press mud
Is being utilized by farmers as organic manure in their agriculture
field. Since pressmud is organic manure & derived from plant origin
(Sugar cane) and as per analyzed parameters, there is no adverse
effect on soil upon leaching from pressmud. It is aso a vital raw
material for Bio-CNG plant and from next year pressmud generated
across al units will be utilized for Bio CNG for which Bajg
Hindusthan Sugar Limited has signed the MOU with M/s
Ever Enviro one of the leading Bio CNG producers. Details of the

Pressmud generation and disposal in season 2023-24 is as under:

Particulars 2023-2024

Generation (MT) | Disposed (MT)

Pressmud 35300 35278
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It is submitted that since the production process is of continuous nature
of operation therefore shifting of pressmud and boiler ash from chute is
required to avoid unforeseen breakdown of the plant. Sometime vehicles
of Farmers/ customersare not avail able dueto bad wesather, farmersfield
occupied with crops etc, during that the period presmud and boiler ashis
being shifted to Project Proponents owns brick lined land within the plant
premises, which is further lifted by farmers/ users. After lifting of the
same the current Photographs of similar latitude and longitude as taken
during joint ingpection vigit is being annexed herewith and marked as

ANNEXURE-A.

1. Regular surveillance of the unitisrequired

4. Itissubmitted that the unit is being kept under regular surveillance.

[11.  The Sugar and Distillery unit should take preventive measuresfor
reduction of fugitive emission due to handling and transportation

of bagasse, fly ash and boiler bottom ash etc.

5. It issubmitted that Bagasse is being transported by covered trucks and
stored under shed /cover. Bagasse handling from storage shed to boiler
Is being done through close conveyor to control the fugitive emission.
Arrangement for water sprinkling has aso been put for the dust
suppression. Further, Boiler fly ash and bottom ash is being transported

through covered vehicles to avoid the fugitive emission.

IV. The Distillery unit shall restrict the concentrated spent wash
storage capacity to seven days equivalent of its generated

concentrated spent wash for incineration purpose. The remaining



8.
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lagoon should not be dismantled/ levelled used for storage of

concentrated spent wash.

It is submitted that the spent wash storage lagoon capacity has already
been restricted equivalent to 7 days of production. The lagoon of
dimension (57.5X22.50X3.90 M) of capacity 5000 M3 is only being
used for storage. The remaining one discarded lagoon has been cleaned
suitably and will be used for rainwater storage, and stored rainwater will
be utilized in process to reduce the ground water abstraction. The unitis
located in the Over exploited block so the reduction in ground water by
using stored rainwater helps to improve the ground water level of the
area. The requisite permission to convert the lagoon in rainwater storage

tank has aso been obtained from UPPCB.

The ladder on the stack for sugar unit boilers should be as per
CPCB guiddline.
It is submitted that monkey ladder has aready been provided with boiler
stack since inception, now that the spiral/ easy ladder as per CPCB
guideline also has already been instaled on stack of the Sugar Unit
Boiler.

Current photograph of spiral ladder installed on sugar boiler stack is
being annexed herewith and marked as ANNEXURE B.

VI. The Sugar unit should properly operate Sulphur Treatment Plant.

It is submitted that Sulphate reduction process is a physio-chemical
process so performance evaluation by grab sampling might not be

assessed exactly, it requires composite sampling. The SRS treated



10.

11.
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effluent is being further routed to Activated sludge process (ETP) and
the analysis of ETP outlet showing sulphate 104 mg/l justifying the
efficiency of treatment system. The Sulphate is being regularly analysed
in Project Proponent’s inhouse lab by taking composite sample to assess
the efficiency. SRS plant Monitoring/Analysis logbook is being annexed

herewith and marked as ANNEXURE-C.

VII. The Sensor of the Online Continuous Monitoring System

(OCEMY) should be installed in continuous flow of effluent at
outlet of Sugar Unit ETP for real time monitoring of ETP

parameter

It is submitted that the Sensor has been installed in MS tank connected
with ETP outlet where continuous flow of treated effluent is being

ensured.

It is reiterated that the answering Respondent’s unit is complying with
al applicable Environmental laws and is operating in accordance with
applicable conditions of Consent to operate, Rules and Regulations. The
answering Respondent has aready put in place robust mechanism to
ensure the disposal and gainful utilisation of Pressmud, Ash and Effluent
generated in the Sugar aswell asthe Distillery Unit, as per the applicable

permissions and prevailing guidelines/Rules.

In such circumstances the answering Respondent humbly prays for the
dismissal of the present Application with exemplary costs and in the

interest of justice, keeping in view the compliances and the steps
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undertaken by the answering Respondent and the fact that there is no

FILED BY:

(Unithr
[SANJEEV KUMAR SINGH, BHISHM PRATAP SINGH
& SHIGHRA KUMAR]
(ADVOCATES FOR THE PROJECT PROPONENT)
LEGAL VIBES (ADVOCATES & SOLICITORS)
G-27, FIRST FLOOR,
NEW DELHI JANGPURA EXTENSION,
Dated: 03.08.2024 NEW DELHI-110014.
PH: 011-43580335; 9560306295
EMAIL: legalvibes. lawfirm@gmail.com
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BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH AT NEW DELHI

ORIGINAL APPLICATION NO. 74 OF 2023

IN THE MATTER OF:

SUNIL KUMAR .. APPLICANT
VERSUS
STATE OF UTTAR PRADESH & ORS. .... RESPONDENT(S)
AFFIDAVIT

I, Amit Kumar Pandey, S/o Suresh Pandey, Aged about 44 Years,
Having Regd. Office at TC-13, Vibhuti Khand, Gomti Nagar,
Lucknow - 226010, Uttar Pradesh, presently at New Delhi, do
hereby solemnly affirm and state as under:

1. That I am the the authorized representative of the Project
Proponent i.e., M/s. Bajaj Hindusthan Sugar Ltd. and I have
been duly authorized to file the present affidavit.

2.  That being the authorised representative of the Respondent/
Project Proponent i.e, M/s. Bajaj Hindusthan Sugar Ltd.,
I am well conversant with the facts and records of the case

d therefore, competent to swear this affidavit.

I,/ have read and understood the contents of the reply to the

o eport which has been drafted as per my instructions and

Gb \\k state that the contents thereof are true as per the
r. o y’

"'\__
verification. C%

o DEPONENT
. e
o 03 AU ~n,
a,a“. e‘.\“«\‘l RIFICATION: 4
\ o
\‘\asg\g I, the deponent above named, do hereby verify declare that

the contents of paras 1 to 3 of the above affidavit are true to
my personal knowledge and that I have not suppressed any
material facts.

ERTIFIED THAT T
;.Fr!bn)t)‘}(m

S/o, Wro, Dro.. A eLA. N4
0.,

&t'New Delhi on this the day of August 2024.

fd d by bh ’/t;;.;; ---- ; ...... ! ‘ : .-.‘-'-9-@.1.- :
1as 8olemn!v sdairnad efore fos m EPONENT
l_'\_l’“w Deihi on.. -ds 31, No, 3

Tt the Contants I3 rhr- at ﬂdav:t Nh!C o ”e.

r,\realcl &he:xplamea QM are ty 0
Rt 2405 9
1224

Matarv Dubiig
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ANNEXURE-A

Current photographs location where press mud and Ash was stored

Latitude: 29. 805779
Longitude: 77, 58007
Elevation: 274,

curacy: G4 m
'I.'E’hh" Tml:luy 1 Brﬂ?-'iﬂz-ll 12:53 pﬂ'\

ranpur, Saharanpur Division, Litar

Ueaday, 16-07-2024 12:49 :
Bh-mnpur Saharanpur Division, mr#'
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Latitude: 29, B05929
Longitude: ¥7.5799319
Elevation: 267 09+3 m
Aocuracy: 3.8 m
ime: Tuesday, 16-07-2024 12:46 pm
Saharanpur, Saharanpur Division, Littar

10
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Latitude: 29805906

Longltude: 77, 57978

Elevation: 265 99+3 m

Accuracy: 3.8 m

Time: Tuosday, 16-07-2024 12:42 pm
Saharanpur, Saharanpur Division, Uttar F

11
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ANNEXURE-B:

CURRENT PHOTOGRAPH OF SPIRAL LADDER INSTALLED ON
SUGAR BOILER STACK




ANNEX@RE-C

U ASON 20U 24 3

13

5 s 2 () £ 0 ) o & o

1-Nov-23 0 - - - - - - - - - - z -
2-Nov-23 0 - - - - - - - - - - = -
3-Nov-23 0 B - - - - - - - - - - ~
4-Nov-23 0 - - - - - - - - - - - -
5-Nov-23 0 - - - B - - - - - - - -
6-Nov-23 130 6.8 36 - 1430 810 580 9.9 27 23 1520 550

7-Nov-23 150 6.9 37 - 1450 910 610 10 28 22 1240 610

8-Nov-23 160 6.8 35 - 1320 880 570 9.7 30 24 1320 560

9-Nov-23 250 7.1 36.5 - 1230 1020 480 9.9 28 21 1510 620

10-Nov-23 260 6.8 345 - 1120 740 610 9.8 27.5 25 1350 520

11-Nov-23 240 6.7 35.5 - 1320 1060 630 10 28.5 25 1120 750

12-Nov-23 221 6.7 36 - 950 760 560 10.2 27 20 1020 560

13-Nov-23 302 6.9 35 - 1000 750 580 9.9 27.5 21 1230 530

14-Nov-23 209 6.8 34 - 930 950 670 10.3 28 25 760 570

15-Nov-23 225 6.9 35 - 1150 730 520 11.2 29 25 1190 450

16-Nov-23 220 6.9 34.5 - 960 650 630 10.5 28.5 23 920 360

17-Nov-23 225 7 36 - 1060 960 580 10.5 27.5 23 1050 380

18-Nov-23 210 7.1 34 - 1320 1050 880 9.8 28.5 25 1040 380

19-Nov-23 219 7 35 - 1150 930 720 10.6 27 21 1430 630

20-Nov-23 240 7.2 35.5 - 1320 1125 410 10.2 28 22 1320 410

21-Nov-23 220 7.1 37 - 1210 880 696 9.9 25 22 1150 490

22-Nov-23 310 6.9 36 - 1350 890 684 11.6 26 20 1010 700

23-Nov-23 298 1.4 35 - 1030 760 670 10.7 27 21 1205 580

24-Nov-23 362 7 s | 36 - 1150 728 298 10.8 25.5 21 1230 395

25-Nov-23 260 7.1 35 - 1150 728 523 10.8 28.5 28 1060 395

26-Nov-23 250 6.8 34 - 1450 850 618 11.5 27 22 1030 550

27-Nov-23 220 7 35 - 1150 800 520 11.3 28.5 20 1230 395

28-Nov-23 201 7 34.5 - 1230 850 410 131 29 23 1200 480

29-Nov-23 267 6.9 37 - 1230 780 560 11.2 25.5 22 1250 480
30-Nov-23 235 f 35 - 1130 860 473 113 26 23 1290 540




R i g RFOR PORT O i ' 4 ang

1-Dec-23 309 7 32.5 1210 850 470 11.3 26.8 25 1310 610 278
2-Dec-23 201 7.3 34 1320 910 510 11.4 28 26 1240 590 311
3-Dec-23 300 T:d 35 1020 920 530 10.9 27.5 18 1120 310 311
4-Dec-23 289 74 34.5 1230 750 470 11.2 28 Z21 1030 375 311
5-Dec-23 306 7 35 1350 830 630 11.2 29 21 1230 375 330
6-Dec-23 301 6.9 34 1220 860 598 11.6 28.5 21 1420 560 310
7-Dec-23 289 6.8 36 1150 860 580 11.6 29 20 1230 620 319
8-Dec-23 300 6.9 35 1150 910 550 145 28 21 1210 620 308
9-Dec-23 287 7 36 1360 870 580 113 27 19 1420 590 301
10-Dec-23 261 6.8 35 1240 920 610 11.4 2.5 18 1230 630 305
11-Dec-23 305 7 34 1360 990 650 11.5 27 18 1010 595 285
12-Dec-23 340 6.8 35 1320 1060 610 11.3 28 20 1050 625 292
13-Dec-23 315 7 34 1320 1120 587 11.5 28 22 1420 720 270
14-Dec-23 285 6.9 32 1130 1060 588 11.6 29 21 1120 650 265
15-Dec-23 290 i 33.5 1130 960 630 11.5 27.5 22 1430 550 265
16-Dec-23 341 6.8 34 1230 850 410 11.60 28.5 22 1350 610 180
17-Dec-23 325 6.8 35 1320 650 530 17 28 22 1230 520 223
18-Dec-23 320 6.9 36 1420 720 595 11.5 27.5 23 1320 525 228
19-Dec-23 305 6.9 35.5 1150 730 620 11.5 26.5 23 1320 540 266
20-Dec-23 310 7 34 950 850 560 11 27 22 1230 520 240
21-Dec-23 330 6.8 35 1230 520 535 1l:5 28.5 22 1230 520 235
22-Dec-23 301 6.7 35.5 1350 950 620 11.6 29 22 1350 680 261
23-Dec-23 298 6.9 37 1120 850 610 135 28 23 1210 590 262
24-Dec-23 275 7 36.5 1210 910 540 11.6 275 21 1350 620 237
25-Dec-23 288 8.7 34 1120 1030 510 11.4 26 22 1360 640 215
26-Dec-23 310 6.8 33 1030 950 480 111 27 23 1020 620 240
27-Dec-23 293 6.9 33 810 810 630 11.2 275 22 1250 650 290
28-Dec-23 307 7 32 1140 880 - 11.5 27 23 1360 630 -
29-Dec-23 200 6.9 33 1240 870 720 11 26 22 1450 620 320
30-Dec-23 269 6.8 32 1130 990 680 11.5 25.5 21 1250 650

31-Dec-23 274 7 31 1130 940 650 31 24 22 1450 620

14
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PH. R DVA A R TREA & PERFORMA REPORT O ASO 0 024 angna
1-Jan-24 248 6.7 31 - 1240 850 660 112 25 23 1280 560 291
2-lan-24 222 6.7 30 - 1360 990 630 11.4 25.5 22 1450 630 291
3-Jan-24 200 6.8 32 - 1250 790 | 654 11.5 26 25 1470 540 281
4-Jan-24 210 7.1 32 E 1150 810 625 11.4 255 24 1340 440 262
5-Jan-24 205 7 31 - 1060 830 660 11:5 26 23 1450 570 278
6-Jan-24 211 6.9 31 - 1120 790 640 11.4 25 23 1450 570 288
7-lan-24 221 6.8 32 - 1230 780 650 11.5 26 22 1360 540 L PRE
8-lan-24 208 7.1 33 - 1320 940 710 11.3 24 24 1450 630 305
9-Jan-24 234 7 32 - 1240 850 - 115 24.5 23 1510 610 -
10-Jan-24 211 7 33 - 1150 1030 - 11.5 25 24 1320 660 -
11-lan-24 218 6.5 31 - 1060 850 780 11.6 24 24 1430 580
12-Jan-24 223 6.8 33 - 1350 910 730 11.5 25 23 1430 630
13-Jan-24 207 6.9 33.5 - 1240 1030 670 11.6 26 23 1320 710
14-Jan-24 219 6.9 32 - 1240 870 690 11.4 26.5 24 1510 580
15-Jan-24 230 6.9 30 - 1240 870 695 11.4 25.5 23 1540 610
16-Jan-24 54 6.8 29 - 1330 730 678 11.5 26 22 1310 580
17-Jan-24 301 6.7 30 - 1250 810 710 11.4 29 23 1420 620
18-Jan-24 194 6.5 29 - 1320 700 715 11.5 26 22 1510 380
19-Jan-24 209 6.6 28 - 1280 830 675 11.6 25.5 23 1610 560
20-Jan-24 278 6.7 30 - 1310 950 640 115 26 22 1430 620
21-Jan-24 188 6.8 29 - 1310 730 655 115 255 23 1430 580
22-Jan-24 289 7.1 28.5 - 1250 890 670 11.6 24 22 1550 620
23-Jan-24 192 6.5 29 - 1320 810 643 114 24 23 1310 590
24-Jan-24 209 6.4 28 - 1130 830 655 11.5 25 22 1340 610
25-Jan-24 181 6.7 29 - 1250 560 633 114 24 i 1450 560
26-Jan-24 197 6.6 30 - 1230 910 715 11.6 24 23 1530 550
27-Jan-24 17 6.5 28.5 - 1310 620 675 114 24.5 22 1320 620
28-Jan-24 153 6.8 29 - 1350 760 702 114 26 22 1430 580
29-Jan-24 188 6.6 31 - 1290 850 680 115 26 22 1620 610
30-Jan-24 183 6.5 30.5 - 1080 840 665 11.6 25 23 1510 610
31-Jan-24 197 6.4 30 - 1190 780 585 11.5 26 23 1620 580




1) » A : b . 1) ' - i\ (] i - :
1-Feb-24 144 6.2 29 1030 810 785 11.6 26 22 1530 620 275
2-Feb-24 69 6.3 30 1130 750 760 11.5 25.5 22 1360 540 244
3-Feb-24 165 6.5 31 1340 610 730 11.6 26 23 1530 610 256
4-Feb-24 140 6.2 31 1310 510 770 11.6 25 23 1420 510 261
5-Feb-24 69 6.4 32 1230 830 760 11.4 25.5 22 1350 580 245
6-Feb-24 110 6.5 33 1450 630 754 11.6 25 22 1450 630 242
7-Feb-24 138 6.4 32 1040 860 725 115 26 23 1370 560 254
8-Feb-24 131 6.5 33 1140 930 650 11.6 26.5 22 1430 550 250
9-Feb-24 278 6.3 32 1290 890 715 11.5 26 21 1510 610 250
10-Feb-24 321 6.2 31 1310 620 720 11.6 26.5 22 1520 620 244
11-Feb-24 289 6.3 32 1210 640 690 11.5 27 23 1430 640 220
12-Feb-24 289 6.4 32.5 1130 850 705 11.3 28 22 1510 650 226
13-Feb-24 288 6.2 33 1240 790 755 11.5 28.5 21 1320 590 256
14-Feb-24 238 6.3 32 1180 860 765 11.5 28 21 1320 720 260
15-Feb-24 221 6.6 33 1240 750 780 11.4 29 20 1430 690 250
16-Feb-24 234 6.5 325 1160 810 756 11.5 255 21 1510 730 258
17-Feb-24 267 6.1 32 1030 790 744 11.5 28 22 1420 750 239
18-Feb-24 269 6.5 31 1160 810 756 11.5 27 21 1510 730 258
19-Feb-24 212 6 32 1060 770 725 11.5 2 7k 1040 720 232
20-Feb-24 222 6.4 33 1170 810 690 11.6 29 22 1360 760 235
21-Feb-24 208 6.3 32,5 1050 770 740 11.6 28 22 1430 750 237
22-Feb-24 210 6.2 33 1130 810 705 11.5 21.5 21 1510 540 240
23-Feb-24 221 6.5 33.5 1310 820 672 11.3 26 22 1620 620 240
24-Feb-24 209 6.4 32 1410 780 670 11.5 27 21 1510 510 232
25-Feb-24 211 6.4 33 1420 910 721 11.5 27 21 1530 540 230
26-Feb-24 167 6.3 32 1310 850 732 11.6 27.5 27 1610 520 242
27-Feb-24 187 6.4 33 1230 510 712 11.5 28 21 1510 510 242
28-Feb-24 202 6.3 32.5 1310 830 810 11.4 27 21 1430 620 260
29-Feb-24 211 6.4 32 1010 750 768 11.6 28 21 1250 650 254

16
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: 3 f & PERFOR POR ASON 20 024 angna

1-Mar-24 201 6.3 33.5 1150 810 742 11.5 28.5 i 1310 530 222

2-Mar-24 211 6..1 32 1210 700 760 11.6 28 21 1310 700 236

3-Mar-24 194 6 33 1310 956 755 11.5 29 20 1510 580 226

4-Mar-24 68 6.1 30 1190 860 697 11.6 27 22 1650 575 210

5-Mar-24 187 6.2 32 1260 780 670 11.7 29 21 1560 510 208

6-Mar-24 177 6 32 1200 850 691 d15 28 21 1520 610 222

7-Mar-24 180 6.2 33 1020 790 710 11.6 28 22 1460 590 216

8-Mar-24 184 6.1 335 1150 890 680 11.6 27 22 1430 580 210

9-Mar-24 221 6.2 32.5 1060 910 698 11.5 28.5 21 1310 610 225

10-Mar-24 204 6.1 33 1130 850 680 11.4 29 22 1430 590 218
11-Mar-24 232 6.4 32 1230 920 720 15 30 21 1510 480 253
12-Mar-24 221 6.2 33 1160 870 765 1 B 30.5 22 1240 510 245
13-Mar-24 245 6.1 32.5 960 860 790 11.5 30 21 1430 640 253
14-Mar-24 221 6.3 21 1230 850 750 11.4 30 20 1310 610 255
15-Mar-24 242 6.5 32 1250 860 730 13 31 21 1350 510 240
16-Mar-24 215 6.4 32 1270 810 760 11.4 30 7] 1240 530 227

__,_T_\:‘\Q\ﬁusihaq S
e O
.‘;‘ ,_, ‘:QI
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M Gma” Legal Vibes <legalvibes.lawfirm@gmail.com>

0O.A. No.74/2023 Titled as Sunil Kumar Vs. State of Uttar Pradesh & Ors. (Final Reply)

1 message

Legal Vibes <legalvibes.lawfirm@gmail.com> Sun, Aug 4, 2024 at 6:11 PM
To: grievance@uppch.com

Cc: Sanjeev kumar Singh <sanjeevsingh2102@gmail.com>, Shighra Kumar <shighra.cnlu@gmail.com>, bhishm pratap
<bhishm.pratap4@gmail.com>, contact@sheldonlawfirm.com

Dear all,
Please find the attachment reply on behalf of the Respondent (M/s. Bajaj Hindusthan Sugar Ltd.)
Kindly accept the services.

Thanks & Regards,

Legal Vibes Law Firm
G-27, First Floor,

Jangpura Extension

New Delhi-110014

Ph: 011-43580335

M SUNIL KUMAR NGT REPLY 03.08.2024.pdf
3942K
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